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Member." Bi.t, and Re.olutiOns 

.AMunlIIIoNTS TO brDt1STRIAL DISPt1TBS 
(CENTRAL) RULES 

, The Depai7 MiDIBter of Labour 
,Shrl Abld All): I beg to lay on the 

-:rabie, under sub-section (4) of 
Section 38 of the 7ndustrial Disputes 
Act, 1947, a copy of Notification 
No. G.S.R. 229 dated the 27th Feb-
ruary, 1960 makine certain further 
·amendments to the Indll'Strial Dis-
'putes (Central) Rules, 1957. [Placed 
in LibraT1/. See No. LT-1973/80]. 

.A>m11AL REPoRT or SINDRI FERTILIDIIII 
• AND CHEMICALS LIMlTI:D 

The Deputy MlDJster of Commeree 
_d IDdustry (Shrl Satlsh Chandra): 
I beg to lay on the Table, under sub-
section (1) of Section 639 of the Com-
panies Act, 1956, a copy Of the 
.Annual Report of the Sindri Fertili-
zers and Chemicals Limited for the 
year 1958-59 alone with the Audited 
Accounts and comments of the Com-
:ptroller and Auditor General thereon. 
[Placed in LibraTl/. See No. LT-1974/ 

,110]. 

OPINIONS ON BlLL 

Sardar A. S. Salp) (Janjgir): I 
'beg to lay on the Table Paper No. IV 
10 the Bill to provide for the better 
administration of Sikh Gurdwaras 
cituated in ditrerent States of Indian 
lJnion and for inquiries into matters 
eonnected therewith which was cir-
.jWlated for the purpose of elicitin, 
opinion thereon by the direction of 
ihe House on the 12th December, 
J958. 

.cOMMITTEE ON PRIVATE MEJI[-
.BERS' BlLLS AND RESOLUTIONS 

FII'TY-I:IGBTU REPoRT 

8ardar A. S. Salp) (.Jujrtr): I 
beg to present the Fifty-eillhth Re-
JI01"t of the Committee on Private 
Members· Billa and Resolutions. 

PUBLIC ACCOUNTS COMMITTEJI 

Tw1:NTY -SIIiCOND REPOR"r 

Shrl BaI'lllllD (Cooch-Bihar-Reser-
ved-Sch. Castes): I bell to present 
the Twenty-second Report fo the 
Public Accoun s Committee on the 
Appropriation Accounts (P. & T.), 
1956-57 and 1957-58 and Audit Re-
ports (P. & T.) 1958 and 1959. 

PETITION RE FACTORIES ACT, 
1948 

Shrl YajDlk (Ahmedabad): I bell 
to present a petition signed b)' a 
petitioner re,arding amendment of 
the Factories Act, 1948. 

11.23 bra. 

GENERAL BUDGET-GENERAL 
S SS ~  

Mr. Speaker: The House will no .... 
proceed with the general discussion 
on the Budget (General) for 1960-81. 
Today We have taken about ZO 
minutes already for other work. 
Then, the Vote on Account will have 
to be cona'dered and passed. There-
fore, I would request the House to lit 
till 8 O'Clock today. 

Shrl c. D. Puule (Naini Tal): Mr. 
Speaker,· today it is my privile,e to 
participate in the discU8sion on the 
general budget for the tenth time in 
this House, and it is rarely that I am 
inclined to present a bouquet to the 
Finance Minister. But this time I 
will make an exception. Last year 
too. he was the Finance JoIIniater but 
I was not inclined to take it that 
way. It is not about the bud,et that 
I would like to commend his work 
but his overall 80und mana,ement of 
the finances of this country . 

111M h1'I. 

[SIIRI Ml!LCIWm DlIB in the ChGir] 
What hal he done during the last 
two years? He has restored conll-
dence in the country. He baa turned 




